INCOME TAX APPELLATE TRIBUNAL
RAIPUR BENCH “DB”, RAIPUR

Order —Ready for Pronouncement on 30t June, 2026

BEFORE JUSTICE (RETD.) C.V. BHADANG, PRESIDENT AND
SHRI R.K PANDA, VICE PRESIDENT

Sr. ITA No. Name of the assessee Author
No.
1. 317/RPR/2026 Madanlal Lodha President
L o
30.06.2026 Senior Private Secretary S8
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